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FI.3T. 1483(3T).— Fra T ALHIT A, ST TATHAN ATAHTH, 1956 (1956 FT 48) (e =aH =+
THTA I<F ATSTAAT gl TAT ) T 1T 3F T ITLTT (1) F 7T AT AT T2 AT TLH & G2 Tagd
ST TSI HATAT T SATEE=aT Hedr H1.30. 232 e 15/01/2026, ST ST & TST9=, STHTET, AT
I, gve 3, IuEe (i) & THrfora & < off, g gex weor T F fAfgem 5o & NH146 F .47, 71.615 %
.71.93.375 T & LA TSTHRT & [HHTIT (ATETHRLA / AT A HT a1, AMS), T, TG AT TATAT
F o 39 afer=aT & IUTEg aqgHET °§ ARy 9t #7 oS F9 % oqae smer & o i off ;

SIY I<h ATERAAT T 1T I<H ATAHIH il o127 3F il ITLTT (3) F A1 arira 28/01/2026 Fr
‘TS TR TF W 9] A1 H TRTTra 6 a2 o

ST Teh FETH TTTERTLT il 1T 3-TT o dgd 1AL AT 917 g &, Tore 9% o= e 1w 8 &iie s9er

3T = T R fBFar T,

ST HEAH AT 7 3h STTAHIH il &T<T 39 Al STLTT (1) F FTTAL H, FwalF TR I STqAT
fe T de;

A AT, Feald TLHIT, TETH TR 0T I TS TTH &F ST T AT I ATA=aH 6T g7 39
T ITLTT (1) BT T& RAT T TN F2d U, g T FAT ¢ 196 Sh A= 1 § (A= g R 1 @i<h
TS o o0 37siA 33T ST =110

2060 G1/2026 (1)
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ST T, el ALY, I ATAAAH 0T 1T 3 AT ITLTIT (2) F AL | T AT FAT g ToF
TH ATAGAAT o TSI § TR T, I AqAT | A i ot fAeet & 4= grae areafeas s 8

Fea T TR § Afgd gr Srus |
AT
e Te9r Ty & fafer forer & NH146 & .1, 71.615 & f3.#1.93.375 & forw sroiq iy w1 &t
AT Gl Sr¥ET ST TR fRewm)
TS T ATH: HET T St =1 A At
EARED qereTor §EdT qRraTTEr || 9ff i i ¥ T &he e Rass
e (BRI H) eI T A
1 2 3 4 5 6
|T‘|'|T:l_°F<'=l’7|'?|'l'q': LR IS NES |
e =T ATH: WA
K 143 |Frsfr [Eis [ 0.23| |41 fife 01 3w i |
2 215/1/2/1 RE it 0.025||frsrrsreer o=
EERIEEIES
E 215117272 |[Frsfr s | 0.017|fet o wreafimer |
4 215/1/2/3 RE EEIips 0.018|[sr&e FHTE T
IEEREEICS
5 21512717212 |[Frsfr s | 0.027 | T e |
6 215/2/1/2/3 [GEL ArETET 0.026|[ATertaTE Tt
EEIRIETIES
7 215/2/1/2/5 [GEL AraTE 0.026|[zHIISTeTeAT T H
AT
8 215/2/1/2/6 EEL AT 0.026 |[srTAT TAT HheT
lo 2151221202011 || i | 0.029|[Frsgera Tt s |
[0 |21s22i22i12 || Pt | 0028t T wr |
11 215/2/2/2/2/2 EEL REENEED 0.024|[y=ema== T
ST
12 215/2/2/2/2/3 Aoft REGIRED 0.024|[ee=fRE T deeiéie
13 221/1/1 GEil afef=ra 0.008||sT ™ T fra=rrarm,
RS
STEteE, THiEE T
TqAtHg , AeHar Tt
STAATIAT , TSTH S
TAT A , TRTET
ERRERIEEES
ERIEER R L
TATI S Tt T
EIEEIREIREICE
fraferT, ST T
THAIT
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0.027

19

244/2/11/111/1/2

0.02
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0.001
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0.028
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29

628/2/2

0.003

TR T T

30

634/2/1/2/1

0.012

EIRIREIE B E e

FHTY LA T
ATSTTE FHTE

31

634/2/1/2/2

0.011

ST T AR
FHTT ATAMHHATL T
AT FHATY

32

635/2/2

0.014

UKIEIEEAE]
TTETE

33

646/2/2

0.002

[EESEIGERE
EhilMEE

34

652/1/1/3

0.018

TeThelTL TH

MEREIES

135

\l655/3/1/2/2

0.013|fmema |

136

lles1/2/2

0.008||w1117:r<r I T |
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717/1/2/2/1

0.004

erHET T aFTat
TEHATAE! T Ao @l
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[717111212127212

0.004

|9wﬁ'q"@¥gar TFTET |
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0.021

erHET T aFeat
THLAT TS A T

TALATH , Fooe] T
FATATA

40

720/2/2/2

0.006

e 8g Ferreg T
EEIASEES

la1

[743/112

0.018

et oAt |
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743/2/2

0.01

g arg =t
AT Hgew g T
FILAT FHATATS AT
FTLAT AT T
AT ZT99T T
STRTETeT THTE T
ATTAFAT AT TAT
[ERIERIES

43

744/2

0.016

HELEILE]
TATATATRIT TaT T
ELIELIE]

44
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EIRIEIEEIRIECE ]
st R e
s qefiT
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57

749/2/4/3/4

IGEil

EIEIEE

0.028

IHT AT T GHAS
Fafher Reetae
RERARIK AT
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58

749/311/1/1/1

0.003

ERERIEREREETIC
RIEEIERE]
AETEATZ0, FATAT Telt
EIREEE
AETAAT T
RERCE ROl
KGECRG RN
STHATIA I goas
ESSEEREREEIE
FHATHE T AT,
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RERELIEEREE D]
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ATAS T T FTLATA
AT, @A TH
FIALTH |, ATLAT TAT
T AL, AATST
FHTC AT T 720
, ATTAT It ATEAteg
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IEEIED
749/3/1/1/1/1/1/1

59

749/3/1/1/1/1

0.007

TEATT T fHgaTe,
MIREYIERE]
AETRATY , FATAT TAT
e
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T AR, AATST
FHTY AT T T2
, ATTAT Tt ATAtag
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fRig et
749/3/1/1/1/1/2

60 749/3/1/1/1/2 EEL qaTET 0.015||wTeafig T gem™

61 761/1/1/2/1/1 EEL [GIEK] 0.015|[srf=r FeraTe T
AT TR FUATE
RERECEEECICIER
qdd

62 761/1/1/2/1/2 BEL LK 0.007 |[srfeer Feratg T
AT TR FUATE
T IAd AT TS T T

63 761/2/1/1/1/1/2 it (il 0.01|[FrwfEzE T Famm
64 761/2/1/1/1/1/3/2/2 ||f=sft (LRl 0.021|[FrhfHz T T

65 761/3/1/1/1/1/2 GEil [GLEE] 0.007 ||FsT Feramte o=

66 761/3/1/1/1/1/3 EEil it 0.012|[fA<=r Ferarg T

67 770/2/2 Kl [ELEE] 0.003|[fEAerFATE TasFATT
T HLATT

|68 ||772/1/2 ||ﬁ?vﬁ ||ﬁiﬁ'cr || O.OOQHQGIFQ@HRWH'P(LVIIVI |
69 772/2/2 Kl [ELEE] 0.145||EAerFHT T AT
| Total| 1.4018) |

[WT. ¥. NHAI/BPL:SAG/LA41010/2020/3a/3A/3D1]
g e, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th March, 2026

S.0. 1483(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 232 Dated:15/01/2026, published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH146 in the
stretch of land from Km. 71.615 to Km. 93.375 in the district of VIDISHA in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in “Raj Express” and “Free Press”
both dated 28/01/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH146 in the stretch
of land from Km. 71.615 to Km. 93.375 in the district of VIDISHA in the state of MADHYA PRADESH

State: MADHYA PRADESH ||District: VIDISHA
SI. No. Survey/Plot Type of Land |[Nature of Land Area Name of Land
Number (in Hectares)|| Owner/Interested
Person
Lt | 2 | 3 [ 5 | 6 |
|Taluk: Gyaraspur |
|Village: Gyaraspur |
1 143 Private Unirrigated 0.23|[Bhairo Singh S/o Prem
Singh
2 215/1/2/1 Private Irrigated 0.025(|Vijayprakash, S/o
Laxmiprasad,
3 215/1/2/2 Private Commercial 0.017|[Harsh, S/o
Lakshminarayan
4 215/1/2/3 Private Residential 0.018(|Prakhar Kumar son of
Vijay Prakash,
5 215/2/1/2/2 Private Commercial 0.027(|Mayur S/o
Ghanshyam
6 215/2/1/2/3 Private Residential 0.026(|Maltibai W/o
Praveenkumar
7 215/2/1/2/5 Private Residential 0.026|[Imrozali S/o Manzar
Ali
8 l215/2/1/2/6 ||Private |[Residential || 0.026|{Anubha W/o Mukesh
9 215/2/2/2/2/1/1 Private Commercial 0.029(|Manjulata W/o
Sanjaykumar
10 215/2/2/2/2/1/2 Private Commercial 0.028|[Chhayadevi W/o
Manoj
11 215/2/2/2/2/2 Private Commercial 0.024{|Prahladchand son of
Premnarayan
12 215/2/2/2/2/3 Private Commercial 0.024|[Narendra Singh S/o
Lallu Singh
13 221/1/1 Private Unirrigated 0.008||Anoop S/o
Shivnarayan ,
Virendra Singh S/o
Jogendra Singh , Ram
Singh S/o Ratan Singh
, Asmita Wife
Jayanarayan , Rajmati
wife Suhagamal ,
Yogesh Jain S/o
Shilchand , Chain
Singh S/o Dasharath
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Singh , Swati Jain
Wife Yogesh , Kavita
Wife Rajiv Pitliya,
Anurag S/o Raghuvir,
Vinod Kumar S/o
Deepchand Jain,
Deepak S/o Pratap
Singh , Maya Wife
Prakashchand ,
Samridhi Wife
Prashant , Manoj S/o
Sureshchand , Aditi
Wife Prince , Vivek
S/o Kishan Lal ,
Prakashchand S/o
Premchand , Atishaya
S/o Vivek ,
Prakashchand S/o
Premchand , Vikas
Kumar S/o Vinod
Kumar, Virendra
Singh S/o Prabhu
Singh, Asha Wife
Rajesh Kumar, Shikha
Wife Rakesh Kumar,
Atul Kumar S/o
Dhanraj Kumar,
Ramswarup S/o
Beniram, Vandana
Wife Atul Kumar

14 228 Private Unirrigated 0.01]{Urmila wife Ramesh
caste Kushwaha

15 233/1/1 Private Commercial 0.07(|Sudhir Kumar S/o
Mathara Prasad

16 233/1/2 Private Irrigated 0.04|[Sudhir Kumar S/o
Mathara Prasad

17 |l244/1/2 [Private [Residential 0.027||Swati D/o Babulal

18 244/1/3 Private Residential 0.027||Chetna wife
Ankitkumar

19 244/2/1/1/1/1/2 Private Residential 0.02||Diksha D/o Rajkumar
W/o Subham

20 2442111111212 |Private |Commercial 0.02||Jaiprakash S/o Babulal

21 244/2/1/1/1/3/2 Private Residential 0.028(|Nisha D/o Mahendra
Kumar

22 244/2/1/1/1/3/3 Private Commercial 0.023(|Vikram Singh S/o
Bhawani Singh

23 ||258/1/172 [Private [Commercial 0.0428|[Mukesh S/o Rambabu

24 258/1/4/1/2 Private Residential 0.001(|Bharti Wife
Shailendra Kumar
Lakshmi Wife Jaswant
Singh

25 266/2/1/1/1/1 Private Unirrigated 0.028|(Zaheer Ahmed S/o
Zahoor Ahmed

26 266/2/1/1/2 Private Residential 0.01|[Hafiz Mujahid S/o

Munir Khan
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27

266/2/2/1/1/1 Private Unirrigated

0.024

Siraj Ahmed S/o
Zahoor Ahmed

128

| |266/2/2/ 12 | |Private | |Commercial ”

0.01||Rajesh S/o Babulal |

129

| |628/ 2/2 | |Private | |Unirri gated | |

0.003|[Dhansingh S/o Sukhlal]

30

634/2/1/2/1 Private Unirrigated

0.012

Deepa, W/o Arvind
Kumar, Aveshkumar,
S/o Azad Kumar

31

634/2/1/2/2 Private Commercial

0.011

Deepa, W/o Arvind
Kumar, Aveshkumar,
S/o0 Azad Kumar

32

635/2/2 Private Commercial

0.014

Gopalsingh S/o
Durgaprasad

33

646/2/2 Private Commercial

0.002

Nirpatsingh S/o
Hamirsingh

34

652/1/1/3 Private Irrigated

0.018

Goodluckbabu S/o
Rajbahadur

135

| |655/3/ 1/2/2 | |Private | |Unirrigated ”

0.013|[Ramlal S/o Puran |

136

||681/2/2 ||Private ||Irrigated ”

0.008||Bhagwat S/o Hariram |

37

717/1/2/2/1 Private Residential

0.004

Shalim Khan S/o
Shakur Khan Igbal
Khan S/o Alli Khan

38

717/1/2/2/2/2/2 Private Residential

0.004

Shalim Khan S/o
Shakur Khan

39

717/1/2/2/2/3 Private Irrigated

0.021

Shalim Khan S/o
Shakur Khan Imarti
Bai Sen W/o
Ghanshyam Kallu S/o
Bhaiyalal

40

720/2/2/2 Private Commercial

0.006

Kundan Singh
Kushwah S/o Jawahar
Singh

41

743/1/2 Private Unirrigated

0.018

Rafiq Khan S/o Sher
Khan,

42

743/2/2 Private Irrigated

0.01

Anita Bai D/o Barelal
Mahendra Singh S/o
Barelal, Kamlabai
widow of Barelal,
Omprakash S/o
Barelal, Deepesh S/o
Jagdish Prasad
Sharma, Shashikala
Sahu W/o Vinod
Kumar,

43

744/2 Private Irrigated

0.016

Daulatbai, widow of
Balkishan, Bablu S/o
Balkishan,

44

745/1/1/2 Private unlrrigated

0.002

Banovi, widow of
Mirbakhsh, Chandvi,
Firozvi, D/o of
Mirbakhsh, Mubin,
Khamujimkhan, Naba,
S/o Mirbakhsh,

45

745/1/2/2 Private Unirrigated

0.002

Noshekhan, Jalalkhan,

S/o Magbool Khan,
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Munnibi, widow of
Magbool Khan,

46

745/1/3/2

Private

Unirrigated

0.002

Abdulrashid S/o
Babubhai,
Abdulhamid S/o
Babubhai,

47

745/2

Private

Unirrigated

0.006

Sharif Khan S/o Noor
Mohammad, Rais
Khan S/o Noor
Mohammad, Latif
Khan S/o Noor
Mohammad, Wahid
Khan S/o Noor
Mohammad,

48

745/3/1

Private

Unirrigated

0.003

Gufran Khan S/o
Naseer Khan

49

745/3/2/2

Private

Unirrigated

0.005

Lalmiya S/o Naseer
Khan, Laiq Khan S/o
Naseer Khan, Shaheed
Khan S/o Naseer
Khan,

50

749/1/4

Private

Unirrigated

0.024

Rafiq Khan, S/o Sher
Khan

51

749/2/4/1

Private

Residential

0.004

Niranjan Singh Lodhi,
S/o Datar Singh,

52

749/2/4/2

Private

Unirrigated

0.006

Kusumrani W/o
Tundilal, Paramlal S/o
Pratapsingh
Randhirsingh S/o
Gokal Prasad,
Krantibai W/o
Jalamsingh,
Phoolsingh Ramratan
S/o Tundilal Hiralal
Shaitansingh S/o
Parasram,

53

749/2/4/3/1/1

Private

Residential

0.004

Kusumrani W/o
Tundilal, Paramlal S/o
Pratapsingh,
Randhirsingh S/o
Gokal Prasad,
Krantibai W/o
Jalamsingh Phoolsingh
Ramratan S/o Tundilal
Hiralal Shaitansingh
S/o Parasram,

54

749/2/4/3/1/2

Private

Residential

0.003

Bharat Singh S/o
Tularam,

55

749/2/4/3/2

Private

Unirrigated

0.005

Kusumrani W/o
Tundilal, Paramlal S/o
Pratapsingh, Randhir
Singh S/o Gokal
Prasad, Krantibai W/o
Jalamsingh, Phool
Singh Ramratan S/o
Tundilal Hiralal
Shaitansingh S/o
Parasram,
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56

749/2/4/3/3

Private

Commercial

0.005

Niranjan Singh Lodhi
S/o Datar Singh,

57

749/2/4/3/4

Private

Unirrigated

0.028

Umesh Sahu S/o
Khemchand ,
Nandkishor Niranjan
Singh S/o Datar Singh
, Nisha Lodhi W/0
Pramod

58

749/3/1/1/1/1

Private

Unirrigated

0.003

Prabhudayal S/o
Mithulal, Rashidshah
S/o0 Shahidshah, Sunita
W/o Randhir Singh,
Muvassar Ali S/o
Magsood Ali, Sheryar
S/o Munawwar
Saleem, Premnarayan
S/o Halkai, Brijendra
Singh S/o Radhelal,
Kamal Singh S/o
Tularam, Kancheedilal
S/o Babulal, Rakesh
Kumar S/o Vijay
Singh, Anil Kumar S/o
Nawal Singh, Sunil
Malviya S/o Babulal
Malviya, Akhilesh S/o
Kaluram, Bharti W/o
Bharat Singh,
Mahendra Kumar S/o
Tulsiram, Manoj
Kumar Lodhi S/o
Nandram, Bharti W/o
Bharat Singh, Girja
Bai W/o Harnam
Singh Lodhi,
749/3/1/1/1/1/1/1

59

749/3/1/1/1/1

Private

Unirrigated

0.007

Prabhudayal S/o
Mithulal, Rashidshah
S/o Shahidshah, Sunita
W/o Randhir Singh,
Muvassar Ali S/o
Magsood Ali, Sheryar
S/0 Munawwar
Saleem, Premnarayan
S/o Halkai, Brijendra
Singh S/o Radhelal,
Kamal Singh S/o
Tularam, Kancheedilal
S/o0 Babulal, Rakesh
Kumar S/o Vijay
Singh, Anil Kumar S/o
Nawal Singh, Sunil
Malviya S/o Babulal
Malviya, Akhilesh S/o
Kaluram, Bharti W/o
Bharat Singh,
Mahendra Kumar S/o
Tulsiram, Manoj
Kumar Lodhi S/o
Nandram, Bharti W/o
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Bharat Singh, Girja
Bai W/o Harnam
Singh Lodhi,
749/3/1/1/1/1/2

60

749/3/1/1/1/2

Private

Residential

0.015

Bharat Singh S/o
Tularam

61

761/1/1/2/1/1

Private

Irrigated

0.015

Anil Kushwah S/o
Parvat, Brajendra
Kushwah S/o Parvat,
Lata Bai W/o Parvat

62

761/1/1/2/1/2

Private

Irrigated

0.007

Anil Kushwah S/o
Parvat, Brajendra
Kushwah S/o Parvat,
Lata Bai W/o Parvat,

63

761/2/1/1/1/1/2

Private

Irrigated

0.01

Koksingh, S/o
Dayaram

64

761/2/1/1/1/1/3/2/2  ||Private

Irrigated

0.021

Koksingh, S/o
Dayaram, Parvesh, S/o
Saeed Khan,, Chand
Ali, S/o Chhote Shah,

65

761/3/1/1/1/1/2

Private

Irrigated

0.007

Niranjan Kushwaha,
son of Dayaram
Kushwaha

66

761/3/1/1/1/1/3

Private

Irrigated

0.012

Niranjan Kushwaha,
son of Dayaram
Kushwaha

67

770/2/2

Private

Irrigated

0.003

Dinesh Kumar
Devendra Kumar S/o
Mannulal

68

772/1/2

Private

Irrigated

0.009

Devendra Kumar S/o
Mannulal

69

772/2/2

Private

Irrigated

0.145

Dinesh Kumar S/o
Mannulal

Total”

1.4018]|

[F. No. NHAI/BPL:SAG/LA41010/2020/3a/3A/3D1]
SHAIKH AMINKHAN, Director
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